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REIOD OP WORK DOMB BY LOIt SABRA DURING TIlE BlGH'IlI 
IBSIION OP IIlITII LOIt lASKA-JULY. ~,  

Date of commencement 

I. ATI ~ OF SESSION 

9th July, 1979 

16ch July, 1979 

srd AuguBt, 1979 

6 

Date of adjournment n. diI 

Date at proroption . 

Number of da,a of littiDp 

Number of bourl or littin .. !l6 hours &ad 20 minutes 

Subject 

!I. ADJOURNMENT MOTION 

Admitted and dilCUIIed 

Name of Member Date  Date 
whenad-~ .. 
mitted ! C1DI 

Decluon 
01 the 
HoUle 

Time 
taken 

Failure to handle the 8hri Samar Mukherjee 9-7-79 
problems and de-
mands or the CRP 

H. M. 

9-7-79 Nqpdived 3-49 

and ClSF pcnonnel 
intime and eft'ectively. 
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SUMMARY 

I. Bill. pending at the end of the lilt Salioa 

2. Bill. introduced 

3. Bill. oppoKd at introduction •• 

4. Bill. paged by ~  Sabha and laid on the Table 

5. Billa returned by Rl\iya Sabha with &nlcod'1lcn&r/reoomlJll"DdwOIII and 
laid on the Table 

6 . Bill. pIIIRd 

7. Bill. negatived 

8. Billa withdrawn 

9. Billa part-diacUlled 

10. Motione for adjournment of debates OD Bill adopted 

11. Billa refc:rred to Select Committee 

111. Billa rcft"lttd to Joint Committee 

13. Bill. originating in and referred to Joint Committee by a.IYa &abba in 
re8pCct of which motions for conCUl'rence wc:rc adopted by YAk Sabba • 

14. Billa pending at tIle end of the acssion IIidI para No. 15fi6 of LoIt Sabb& 
Bulletin-Part II, dated the 6th August, . .,,9.. •  •  •  • 

w-,; 

3 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

I 

Nil 

Nil 

LNil 



9
&. 
No
. 

Nl
ll
De
of
't
he
Bi
ll
 
a
o
d
Me
m
be
r.
 

Da
te
 
of
 

~
 

i
nt
r
o
d
uc
ti
o
n 

S
U
M
M
A
R
Y 

I
.
 
Bi
ll
a 
pc
:
D
Cli
JI
g 
at
 
t
h
e 
me
l 
of
 
t
he
 l
ut
 

..
a
CI
D 

II
. 
Bi
ll
t 
iJ
lt
ro
du
c:
ed
 

50 
B
U
b,
. 
~
 b
y 
~
 S
a
b
ba
, 
la
i
d 

OI
l 
t
he
 T
a
bl
e 
•
•
 

..
. 
Bi
ll
a 
wi
t
h
dr
a
w
n 

5.
 
Bi
ll
a 
Ne
ga
ti
ve
d 

6.
 
Bi
lt
. 
re
mo
ve
d 
fr
o
m 
t
he
 
Re
si
st
er
 
of
 

p
c
o
di
q 
Bi
ll
a 
• 

7.
 
Bil
la
 
c:i
rc
u1
at
cd
 
fil
l' 
di
ci
ti
u
g 
o
pi
ni
o
n 

8.
 

~
 

9.
 

~
 

1
0.
 
Bi
ll
a 
~
 
at
 
t
he
 c
o
d 
of
 
t
he
 _
_ 
o
n 

.
-
p
u
a 
Ro
. 
15
11
7 
of
 
B
ul
l
et
i
n-

P
ar
t 
D.
 
da
te
d 
di
e 
6t
h 
A
u
pI
t.
 

19
'/
9. 

(J
i)
 .
.
.
.
 A
U 
M 
..
..
..
..
 B
a.
z.
a 

Da
te
 
of
 
l
a
yi
q 
Da
te
 
of'
 
di
l
C
Ul
li
on
 
Ti
m
e 

o
n 
t
he
 T
a
bl
e 
(I
n 
I
n 
L
o
k 
Sa
b
ba
 

\ll
kc
:o
 

B
I

~
 

b
y 
~

 

NI
L 

lI
SI
 

.. ~-
'-

NI
L 

NI
L 

NI
L 

NI
L 

16
 

NI
L 

NI
L 

NI
L 

1
1
7 

N
o.
 
of'
 
N
o.
 
of'
 
~

 
A
m
m
d-
&II
:l
C
Dd
-

me
nt
a 
 
me
nt
a 

ta
bl
e
d 
ca
rr
ie
d 

.. 



,f.. CALLING ATl'ENTION STATBMBNT 

Brief IUbject Name 01 the Mem- Name 01 the Miniater Time 
_ who caUed at- takeD 
tcDtion Date or .tatemeDt 

Reported lCI'ioUi political erwi Shri Vayalar Ravi 
developing in Mizcnm UKI the 
ciecilion or the Govamnent to baD 
!.Iizo National Front aDd U'I'St 
itt leaden. 

~  DIVISIONS 

No. of Diviuonl held 

s .. 

Shri H.M. Patel 

1007-79 

H .... 

0--42 

1 ' 
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7. OATH OR AJ'FIRMAriON 

SI. Name Comti tuency State Laur.:rof Date 
No. .-
I. Shri Ravinandan Sldhi Madhya Hindi (oath) 9-7-79 

Singh Pradesh 
R. Shri S. Singarava-

divel 
Thanjavur Tamil Nadu Tamil (oath) 9"7-79 

3· Shri K. Murugaiyan Nagapattinam Tamil Nadu Tamil (oath) 9"7-79 

8. OBITUARY REFERENCES ----
SI. Name 8t particulart of Date or Date on Time Rcmarb 
No. Membership death which re- taken • fcrcnce made 

H.M. 
I. Shri K. Raghuramaiah, sitting 5-6-79 9-7-79 

MemlxT of Lok Sabha. 

2. Shri Annasaheb Magar, sit,ting 25-6-79 9-7-79 
Member of Lok Sabha. 

3· Shri B.S. Murthy, Member of 22-5-79 9"7-79 
Fint. Second. Third, Fourth 
and Fifth Lok Sabha. 0-07 

4· Shrirnati Sangam Laxmibai, g-6-79 9-7-79 
Member of the Second, Third 
and Fourth Lok Sabha. 

5· Shri Joachim Alva, Member of 25-6-79 9"7-79 
the Provisional Parliament 
and Fint, Second and Third 
Lok Sabha. 

9. PANEL OF CHAIRMEN 

SI. 
No. 

Members nominated Date or nomiaatiOll 

J. 

2. 

g. 

4· 

5· 
6. 

Shri B.P. Kadam 

Shrimati Parvathi Krishnan 

Dr. V.A. Seyid Mllhammad 

Shri Japnnath Sharma 

Shri N.K. Shcjwalkar 

Shri M. Satyanarayan Rao 

10. PAPERS LAID ON THE TABLE 

(i) By Government • 

(ii) By Private Members 
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III. QUESTIONS 

(I) SrAaUD 

Number of QueatiODl put down in Quation LiltS fOl' Oral AnIwera -.00 

Number of QUeltiODl Orally answered 11+ 
(ii) UJllTARRBD 

Number of Qusiona put down in Quation List. for written aDIWeI'I 
and written 8DIWeI'I furniahed • • • • • • • 

(iii) SHORT NOTICB 

Number of QUCltiolJl put down in Short Notice Question Lilts 

Number or QuatioDi orally answered 

• Includes S Starred QuestioDi withdrawn by the Membed/deleted &om the Lislll 
transferred from on. Ministry to another • 

•• Includes III UDJtarred Quations witbdrawn by the Members/deleted from the LUtt/ 
tnulIferred from one Ministry to another. 

9 
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SI. 
No. 

14. SPEAKER. 
ADIlouDcement! 

Subject Date 

I Recognition of Shri Y. B. Chavan as tl.e Leader of the Opposition in 
Lok Sabha ••••••••• 10-7-79 

!Z Recommendationa made at the meeting the Speaker had with Leaderl 
of Parties and Group! on the lOth July, 1979 (i) Allotment of 15 houri 
for dilCllIsion on the Motion 01 No-confidence in the Council of 
Ministers,(ii) Taking up of the NOoCOnfidence Motion immediately after 
Question Hour on Wednesday, the 11th July, 1979, (iii) lunch bour 
would continue to be observed during the days of dilc:uslion on the 
motion, (iv) Adjoumment of the House at the scheduled hour at 6 P.M. 

/ and (v) Dispensing with the Calling Attention and Short Notice 
que.tions during the days of dilCussion on the motion. 11-7-79 

S Adjournment of the HouBC at 11'16 A.M.- for half-au-hour on 13-7-79 13-7-79 

IS. STATBMBNTS 

(i) SOo-MOTO ITATEMENT MADE/LAID BY 
MINIITEU UNDU RULE 37!Z 

----------------
SI.No. Subject Name of Mini,ter Date 

--~--------------

I Cyclone in Andhra PradClh and Shri Surjit Singh 
Tamil Nadu and the reliefmeasurel Hamala 
taken. 

a Visit of the Prime Minister to the Shri Morarji R. 
USSR and lome Ealt European Desai 
countriel. 

9-7-79 

9 LatCit lnIorma lion about Skylab Shri MOaSrji R. 
Desai 

11-7-79 

.. Disruptioninthedrinkingwaterlupply ShriSikandarBakht la-7-7g 
in mOlt parts of Delhi and New 
Delhi. 

5 Dilll'Uption in the driaking water 
aupply in Delhi ad New Delhi. 

Shri Sikandar Bakh t 19-'-79 

Time 
Taken 

H. M. 

0-01 

0-,6 

"'Some pointl were railed regarding dilrUption in the drinking water aupply 
fu Dr '., and New Delhi aDd the House was acUourned at 'I '05 P.M. For the day. 

II 
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16. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF B I E ~' 

I Budnell 

ADJOURNMENT MOTIONS 

BI I~'  

Govemment Billa 

CALLING A1TP.NTION NOTICP.8 
(Rule 197) 

DISCUSSIONS 

Half-all-Hour Dhcuaion (Rule 55) 

MATTERS UNDER RULE S7? 

MOTIONS 

No-omfideDce MotioD 

QUESTIONS 

STATEMENTS (Rule 5711) 

OTHER MATTERS, such .. Oath or A&m-
adoD, Papen laid on the Table, Obituary 
Ref'CII'flIIceIo PrhlJeae bluet, Poiatl of Orden 

TOI'AIo 

13 

Time Taken PerCell tage 1<1 
the total time 
taken 

H.M. 
3 49 14'5 

5 sa 22·6 

0 42 2,6 

0 44 2,8 

0 14 0'9 

9 13 35'0 

3 45 14" 

0 '3 11·1 

I 211 5'11 

116 110 100'0 

~, , 




